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 together  with  Audit  Report  (1)  Fortieth  Report  on  action  taken  by

 thereon.
 Government  on  the  recommendations
 contained  in  their  219th  Report  (7th

 त  मक  Lok  Sabha)  regarding  District  Indu-
 (iii)  A  copy  of  the  Review  (Hindi  and  .

 English  versions)  by  the  Govern-
 stries  Centres  Programme.

 ment  on  the  working  of  the
 National  Fedration  oe  State  (2)  Forty-first  Report  on  sub-Paras  1.12

 Cooperative  Banks  Limited,  (७)  and  1.12(c)  of  Para  1  of  the

 Bombay,  for  the  year  1984-85.  Advance  Report  of  the  Comptroller *
 and  Auditor  General  of  India  for  the

 1982-83,  Union  Government
 (2)  A.  statement  (Hindi  and  English

 laa  ह  Fame

 versions)  showing  reasons  for  delay  in

 laying  the  papers  mentioned  at  (1)
 above.  [Placed  in  Library  See  No.

 LT.  2567/86)

 (3)  (i)  Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)  of

 the  National  Federation  of

 Fishermen’s  Cooperatives  Limi-

 ted,  New  Delhi  for  the  year
 1984-85  along  with  Audited
 Accounts—

 (ii)  Acopy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of

 the  National  Federation  of
 Fishermen’s  Cooperatives  Limi-

 ted,  New  Delhi,  for  the  year
 1984-85.

 (4)  A  statement  (Hindi  and  English  ver-
 sions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (3)
 above.  [Placed  in  Library.  See  No.  LT.

 2568/86]

 12.14  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 [English]

 Fortieth  and  Forty-first  Reports

 aan
 SHRI  RAJ  MANGAL  PANDE  (Deoria).

 'बू  beg  to  present  the  following  Reports  (Hindi
 and  English  versions)  of  the  Public  Account
 Committee  ;

 =ਂ

 (Railways)  regarding  Compensation
 Claims  arising  from  movement  of

 Foodgrain  Wagons.

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 [English]

 Eighth  Report  and  Minutes

 SHRI  K.  RAMAMURTHY  (Krishna-
 giri):  ।  beg  to  present  the  Eighth  Report
 (Hindi  and  English  versions)  of  the  Commi-
 ttee  on  Public  Undertakings  on  oil  and
 Natural  Gas  Commission.  Organisational
 Structure  and  Project  Clearance  and  Minutes
 of  the  sittings  of  the  Committee  relating
 thereto.

 COMMITTEE  ON  THE  WELFARE
 OF  SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 (English)

 Tenth,  Twelfth  and  Fifteenth  Reports

 SHRI  K.  0.  SULTANPURI  (Simla)  :  ।
 beg  to  present  the  following  Reports  (Hindi
 and  English  versions)  of  the  Committee  on
 the  Welfare  of  Scheduled  Castes  and  Sche-
 duled  Tribes

 (i)  Tenth  Report  of  the  Committee  on
 the  Ministry  of  Transport  (Depart-
 ment  of  Surface  Transport)—Re—
 servations  for,  and  employment  of
 Scheduled  Castes  and  Scheduled

 Tribes
 in  Shipping  Corporation  of

 India  Limited,
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 a)
 Twelfth  Report  of  the  Committee
 on  the  Ministry  of  Home  Affairs-

 Socio-economic  conditions  of  Sche-

 duled  Castes  and  Scheduled  Tribes

 in  the  Union  Territory  of  Aruna-

 chal  Pradesh.

 (iii)  Fifteenth  Report  of  the  Committee

 on  Action  Taken  by  Goveroment

 on  the  recommendations  contained
 in  the  Second  Report  (Eighth  Lok

 Sabha)  on  the  Ministry  of  Steel  and

 Mines)  Department  of  Mines  Re

 servations  for,  and  employment  of,
 Scheduled  Castes  and  Scheduled
 Tribes  in  National  Aluminium
 Company  Ltd.

 (interruptions)

 (Translation)

 SHRI  HRAISH  RAWAT  :  Mr.  Speaker,
 Sir,  I  want  your  ruling  regarding  walk  out

 by  the  Members  of  his  party.  They  have

 staged  a  walk-out  or  not,  because  he  is

 sitting  here.

 MR.  SPEAKER  :  He  has  not  gone  out.

 Why  are  you  insisting  on  his  leaving  the
 House.

 SHRI  BASUDEB  ACHARIA  (Bankura)  :
 I  had  staged  a  walk  out.  Now  I  have  come
 back,

 {English}

 MR.  SPEAKER  :  He  did  not  walk  out.
 Why  are  you  shouting  unnecessarily?

 [Translation]

 SHRI  HARISH  RAWAT  :  Three
 Members  of  his  party  might  have  staged  a
 walk  out,  Sir.

 SHRI  BASUDEB  ACHARIA  :  had
 ataged  a  walk  out.  Now  I  have  come  back.

 MR.  SPEAKER  :  He  did  not  go.

 VAISAKH  8,  1908.0  (SAKA)  48>

 [English]  ह

 He  did  not  walk  out.

 walking  out.
 I  overruled  his

 (Interruptions)

 [Transtarion)
 de

 ,  ।

 PROF,  SAIFUDDIN  SOZ  (Baramulla)  :
 The  Hon.  Agriculture  Minister  should  go  to
 Srinagar  and  assess  the  whole  situation.  The
 Hon.  Prime  Minister  should  ask  the  Agri-
 culture  Minister  to  go  there  and.  provide
 some  relief.  We  can  have  discussion  later  on.

 MR.  SPEAKER  :  All  right.  The  Agri-
 culture  Minister  has  not  closed  his  ears...
 (Interruptions)  ...How  many  times  will  you
 repeat  this  thing.?

 (English)

 SHRI  G.  L.  DOGRA  (Udhampur)  :  The
 situation  is  Jammu  and  Kashmir  is  grave...

 (Interruptions)

 [Translation]

 MR.  SPEAKER  :  The  Agriculture  Mini-
 ster  is  listening  to  each  and  every  thing.

 [English]

 The  Agriculture  Minister  is  very  atten-
 tive.

 PROF.  SAIFUDDIN  SOZ:  He  should

 go  to  Srinagar  and  find  out.

 {Trans/ation]

 The  Agriculture  Minister  is

 something.
 saying

 Interruptions)

 [English]

 THE  MINISTER  OF  AGRICULTURE
 (S.BUTA  SINGH)  :  Mr.  Speaker  Sir,  -
 ding  the  matter  that  has  been  painted  out  by

 -Doggaji  and  other  members,  the  Prime
 Minister  has  already  directed  us  and  we .  are
 sending  a  team  today  itself  to  Jammu  and
 Kashmir  and  Himachal  Pradesh.


